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28 07 2017- C.P.No.C.P(IB) 286/KB/2017 — Pushkar Impex Pvt. Ltd. Vs.
Diamond Polymers Pvt. Ltd.

ORDER

Ld. Lawyers on behalf of the corporate debtor is present. None appeared

on behalf of the operational creditor.

Respondent submitted that he is going to file Vakalatnama along with the

Board Resolution during the course of the day.

Fixed on 01.08.2017.

MANORAMA KUMARI
MEMBER(J)



